
GOVERNMENT OF INDIA
M[{tsTRy oF GONSUMERAFFATRS, FOOD & puBLtC DtsTRtBUTtON

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UI{STARRED QUESTION I{O. 3679

TO BE ANSWERED ON {Orlr AUGUST,2O2t

IMPLEME]ITATION OF ONORG

3679. SHR! M. B,ADRUDDIN AJMAL:

wilt the Minister of G.NSUMER AFFATR., FooD AND puB,.rc
DtsrRtBUTtoN $nfrrdr arrr*, ur6-a sik grdaPro Fd*ur d.* te pteasea tostate:

(a) whether supreme Gourt of rndia recenfly set a deadrine for states toimplement the one Nation one Ration cara 10ronG) system and for theunion Government to create a nationar database of unorganised workercl

(b) if so, the reason for deray in :mprementation of this important schemein many States;

(c) the steps taken to ensure its imprementation before or by deadrinefixed by Apex Gourt; and

(d) the time by when a national web poftat to register migrant andunorganised workers would be set up as directed by Apex Gourt?

AilSWER
MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND

CONSUMER AFFAIRS, FOOD & PUBLTC DISTRIBUTION
(sADHVt NtRANJAil JYOTI)

(a): Yes sir. vide the iudgement dated 29-o6.2021 in connection with suoMotu writ Petition (Givi!) No, 6 of 2o2o ti*ed rprobrems and Miseries ofMigrant Labourersl, the states which have not impremented the one Nationone Ration Gard have been directed to imprement the same by not raterthan 31'o7'2o2i and arso to devetop/imptement the pottar for registration
under Nationar Data Base for Unorganised workers (NDU* nro;eJtl by notlater than 31.07.20121
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(b): so far, the one J{ation one Ration Gard (o[oRG) pran is arready
enabred in 33 States/urs. However, itrs enabrement is awaited in onry 3States of Assam, Chhattisgarh and West Bengal depending upon theirtechnical readiness to implement the portability of ration cards.

(c): Department had continuousty pursued with the concerned states/ur
which have not impremented the oNoRc ptan. so far, the NGT of Dethi has
enabled the same in Jury 20,21, wh',re it is awaited in the three other states.

(d): The concerned Ministry of Labour & Emproyment in technical
collaboration with Nationar rnformatics Gentre (NrG) has started the workof developing a registration modute for creating a comprehensive Nationat
Database for unorganized workers (NDUru seeded with Aadhaar for ail
unorganised workers incruding construction workers, Migrant workers, Gigand Platform workers, Street Vendors, Domestic Workers, Agriculture
workers and simitar other sub-groups of unorganised worrersilt- present,
the process for dry run and security audit has commenced and the proiect
is expected to commence the registration work by August, 202{.
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